List of Various Development Works Under HRDF

734. SH. NEERAJ SHARMA, MLA.: Will the Development & Panchayats
Minister be pleased to state:—

(a) Whether it is a fact that the list of various development works
under the H.R.D.F scheme of the N.I.T-86 Assembly
Constituency send by the Additional Deputy Commissioner
Faridabad vide letter No.2041 dated 02.06.19 are pending in
Chandigarh after approving from the Director, Panchayats
Department because the code of conduct was imposed in the
year 2019 and even after passing of two year the approval of
said works have not been issued; and

(b) if so, the time by which the abovesaid works are likely to be

approved?

DAVENDER SINGH BABLI, DEVELOPMENT & PANCHAYATS MINISTER, HARYANA

Sir,
(a) No, Sir.
(b) The estimates of 102 works were sent back on 6.4.2021 with

the direction to get the same executed through the Panchayati
Raj Institutions from their own funds/sources.
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